O.A No 543/2011

ORDER DATED 13™ OF SEPTEMBER. 2011
Coram:

HON'BLE MR, CR MOHAPATRA MEMBER(A)
&
HONBLE MR. AK. PATNAIK, MEMBER())

Heard Sn K.C. Kanungo, Ld. Counsel appearing for the
applicant and S5r1 S B Jena, L.d. ASC for the Respondents.

2. 8r3 Jena has filed a memo where-under hie has sthmitted
that the apphcant has already been issned with the Central Govt.
Health Scheme Pensoner Card beaning Ne P-0031 dated 080911
This 1= not disputed by S Kammngo, Ld Counsel appearning for the
apphicant. In this view of the matter, nething remaing further fo be

adjudicated m this O A  Accordingly, this OA ig diposed of as

miructuous
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